
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

go

CORAM Present:

c.S.P. No. 668 I (MAH) /2017

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

A'ITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 14.09.201.7

ORDER

CSP 658/230.23ZNCLTA,tB/MAH/2017
csP 673l23oj23ryN!LIA4!444I{201?

At request of the Petitioner Counsel, list this matter on 28.9.2017

\

sd/- _i
V. NALLASENAPATHY
Member (Technical)

sdl-
B.S.V. PRAKASH KUMAR
Member 0udicial)

NAME OF THE PARTIES: Hungama Digital Media Entertainment Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of tie Companies Act 1956
and 23O to 232 ofthe Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE


